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Shri 8. C. Samanta: When the
National Safety Council will be
registered and begins to function, may
I know whether it will deal with the
safety measures in coalmines, rail-
ways and airways also?

Shri Jagjivan Ram: It has been
stated in the statement itself that it
will be for industries other than the
coal industry for which a National
Safety Council already exists, and
for the railways they have their own
arrangements. Therefore, it will be
for industries other than coalmines
and the railways.

Closure of Industries due to Shortage
of Raw Material

.‘.
*156. Shri R. G. Dubey:
Shri Sidheshwar Prasad:

Will the Minister of Labour, Emp-
loyment and Rehabllitation be pleas-
ed to state:

(a) whether it is a fact that the
Committee set up by his Ministry has
discussed the question about the crisis
created by the closure of some of the
textile industrial units and also
engineering nonferrous metals . and
electrical industries owing %> the
paucity of raw materials and shortage
of foreign exchange; and
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(b) if so, what exact measures his
Ministry is contemplating to meet the
problem of retrenchment resulting in
the unemployment of large section
of labour in different industrial units?

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri D. R. Chavan): (a)
Yes, Sir.

(b) The Government have made all
possible efforts to avoid closure of
Industrial units. Textile units which
have closed down or are about to
close down are taken over, after due
investigation, under the Industries
(Development & Regulation) Act. In
regard to closures caused by shortage
of imported raw materials steps have
been taken to effect an equitable
distribution of scarce raw materials, to
for import substituti pro-
grammes and to expand the indigenous
fabrication of machinery and com-
ponents.

At the recent session of the Stand-
ing Labour Committee it- was agreed
that in cases of closure and mass re-
trenchment there should be three
months’ notice to the workers as well
as to the Government and that in cases
of lay-off one month's notice gshould be
given except where the giving of such
notice was not possible owing to ex-
igencles beyond the control of the
employer.

Shri R. G. Dubey: May I know if
these textile units have been closed
due to mismanagement in the umits
or because of the credit squeeze by
the Reserve Bank? What is the
extent of unemployment?

Shri D. R. Chavan: It is on account

of financial difficulties and also in
certain cases b of mi
ment. Unemployment would be

about 20,000 workers.

Shri R. G. Dubey: The closure of
non-ferrous units leads to unemploy-
ment in other sectors of the industry.
Is government aware of this and the
need to provide the necessary foreign
exchange for importing the raw mate-
rials? Otherwise, it will create @
chain of unemployment.
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Shri D. R. Chavan: Government is
aware of this.
Shrimati Tarkeshwari Sinha: May
I know whether the government has
made any assessment of the man-
hours lost and the resources capacity

unused and, if so, what is their
quantum?

The Minister of Labour, Employ-
ment and  Rehabilitation (Shri

Jagjivan Ram): Details have been given
that 15 textile mills have been affect-
ed by closures affecting 20,000
workers. As far as other units are
concerned, we have made arrange-
ments that as soon as an apprehen-
sion arises there, they will approach
the State Government and the tri-
partite body set up at the State level
also. They wil] write to the Central
Government and the matter will be
pursued with the departments con-
cerned here at the Centre to make
arrangements for foreign exchange
for importing raw materials or pro-
v'ding credit facilities. It has not
been possible to anticipate and work
out the man-days that will be
affected.

Shrl Sham Lal Saraf: Is the gov-
ernment aware that the handicrafts
industry in particular has been hit
hard on account of paucity of non-
ferrous metals, particularly copper?
What steps have been taken to see
that these workers get work and also
are able to keep up to the commit-
ments of exports from this country
to other countries?

Shri Jagjivan Ram: Perhaps the
hon. Member is aware that govern-
ment has given advance to the Cot-
tage Industries Board and Handicrafts
Board to purchase all the stocks that
were ready in Jammu and Kashmir
so that the workers may not suffer.

Shri Sham Lal Saraf: The question
is about raw materials.

Shri Jagjivan Ram: Steps have also
heen taken to provide raw materials
for that purpose.
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Shri Surendranath Dwivedy: Is it
not a fact that there is a crisis in
the textile industry dn Coimbatore
as a result of which 3500 workers are
going to be laid off and a representa-
tion has been made to the govern-
ment to intervene and take over this
industry ? Has eny attention been
paid by the Central Government to
this issue?

Shri Jagjivan Ram: As 1 said,
there was some difficulty in the tex-
tile industry, but the position |s
improving. Wherever it {s found that
a particular undertaking cannot be
run efficiently without government
taking it over, advantage is taken of
the Industries (Development and
Ragulation) Act and that industry is
taken over by the government for

m t for a temporary period.

Shri Dinen Bhattacharya: Apart
from shortage of raw materials, there
are some textile factories which have
been closed due to reasons of inter-
nal quarrels and corruption in the top
management of the factories. If so,
may 1 know how many are they and
what steps are government going to
take to check this corruption in the
management of these factories and to
take over those concerns?

Shri Jagjivan Ram: So far as the
Labour Ministry is concerned, our
primary concern is to sec that the
labour is not adversely affected, the
benefity for lay-off and retrenchment
are paid to them. As far as the other
aspect is concerned, the Government
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is armed with the Industries (Regula-
tion and Contro] Act.) and wherever
necessary advantage is taken of that
Act,

WRITTEN ANSWERS TO QUES-
) TIONS
Relics of Guru Goving Singh i
‘158 8Shri Gulshan:
Shri Onkar Lal Berwa:
Shri Hukam Ohand
Kachhavalya:
Sh-t Bibhuti Mishra:
Shri K. N. Tiwary:
Shri Vishram Prasad:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri P. C. Borooah:
Shri 8. C. Samanta:
8hri Subodh Hansda:
Shrimati Savitri Nigam:
Shri Yashpal Singh:
Shri Bagri:
Dr. Ram Manohar Lohia:
Shri Ram Sewak Yadav:
Shri Kishen Pattnayak:
Shri Murli Manobar:
Shri Ram Harkh Yadav:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Government of India have received
five swords (Shumsheers) of Guru
Govind Singh Ji Maharaj from the
British Government; and

(b) if so, in which museum Gov-
ernment have kept or propose to
keep them so that public could see
them?

The Minister of Education (Shri
M. C. Chagia): (a) The Government
of India have received the Shumsheers
of Guru Gobind Singhji Maharaj from
Lady Lindsay, direct descendent of
the Marquis of Lord Dalhousie.

(b) It has been decided to make a
gift of these relics to ihe Govern-
ment of Punjab for display in the
Punjab Museum,

Bonus tp Workers under Bonus Act,
1865

*159. Shri S, M, Banerjee: Will the
Minister of ‘Labour, Employment ‘and
Rehabilitatién be pleased to state:

(a) whether it is a fact that taking
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advantage of the Bonus Act, 1985,
employers are generally giving only
four per cent bonus to the employees;
and

(b) if so, the safeguards provided
agaimst such action of the employers?

The Minister of Labour, Employment
and Rehabilitation (Shrl Jagjivan
Ram): (a) No such general complaint
has been received by the Government
of India.

(b) The Act itself provides for the
calculation of the bonus payable,
settlement of disputes and penalties
for breaches of the provisions of the
Act.

Miso-tribals returning from East
' Pakistan

*160, Shri P. C. Borooah:
Shri Rameshwar Tantia:
Shri Himatsingka:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri 8. C. Samanta:
Shri Subodh Hansda:
Shrimati Savitri Nigam:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the gang of Mizo-
tribals who had crossed over to East
Pakistan, has since returned to Mizo
Hill area with arms and military
training;

(b) if 80, how many of those Mizo-
tribals have since returned; and

(c) the steps taken to prevent their
hostile and fissiparous activities?

The Deputy Minister in the Ministry
of Home Affairs (8hri V. C. Shukla):
(a) and (b). Over 200 volunteers of
Mizo National Front are believed to
have returned from East Pukistan
during December, 1868, with arms,
after being trained in East Pakistan.

(c) The Government of Assam are
keeping a careful watch over the
activities of the anti-nationa] elements
among the tribals. Security measures
have been tightened up and the in-
telligence mmachinery has been streng-
thened. The State Government are
considering setting up of more border-
posts to facilitate interception of these
elements and curb their movements.





